
AS INTRODUCED IN LoK SABHA 

Bill No. 80 of 2021 

THE COMPULSORYYOGAAND SPORTS EDUCATION IN 

SCHOOLS BILL, 2021 

By 

DR. ALOK KUMAR SUMAN, M.P. 

A 

BILL 

to provide for compulsory yoga and sports education.from primary to senior secondary 
level in all the schools throughout the country and making it obligatory.for the 

Central and State Governments to provide requisite infrastructure in order 

to prepare talent of sports from school level thereby ensuring good 
health of students and for matters connected therewith or 

incidental thereto. 

BE it enacted by P arliament in the Seventy-Second Year of the Republic of India as 

follows:-

1. (1) This Act may be called the Compulsory Yoga and Sports Education in Schools Short tllle.

Act, 2021. extent and 

5 (2) It extends to the whole oflndia.
commencement. 
















